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Title: Regarding Providing compensation to farmers in time for their damaged crops due to Natural Calamities.
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HON. DEPUTY SPEAKER.: You have asked for taking action against officers concerned who are responsible.
...(Interruptions)

HON. DEPUTY SPEAKER: You come to the point. I tell you, you have to specify it within a minute; do not narrate everything. Just say what you
want.

...(Interruptions)



